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Trial of SheIkh Abdullah 

(Shrl V. B. Gandhi: 
12'6. ~ ShrJ Onkar La! Berwa: 

l Shrl D. D. Purl: 
Will the Minister rv! Home Alrairs 
be pleased to state: 

(a) whether Government propose to 
try Sheikh Abdullah in a court of 
law; and 
(b) whether Government propoae 

to transfer Sheikh Abdullah to ""s-
tody in Kashmir? 

The Minister of state In the Minis-
try of Home Alralrs (Shrl Hatbl): 
(a) No, Sir. 

(b) No, Sir. 

Sporta In Poojab 

1247. Shrl Daljlt Slngb: Will the 
Minister of Education be pleased te 
state: 

(a) whether any financial assi.t-
ance was given to the Punjab Gov-
ernment for the encQurage'ment of 
Sports in the State during 1964<65 
and 1965-66 so far: and 

(b) if so, the details thereof? 

The Deputy Minister In the Minis-
try of Edncatlon (Sbri Bbakt 
Darman): (a) and (b). The follow-
ing grants were given to the Punjab 
State Sports Council during 1964-65 
and 1965-66 on the recommendation 
of the Government of Punjab:-

Grant Sanctioned 

Rs. 20,oooi-

Rs. 10,000/-

PurpftSC 

For holdinp: a Coaching 
enmt" in hockry, en-
ckct, Gymnastics. 
Wrestling. Swim-

. ~ba ~a~~  
Athletics, Tennifl and 
Badminton. 

For purchase of liport<; 
equipment. 

-~ .. ---------. 
ASliatance to PoUtlcal Sderel"ll In 

Punjab 

IUS. Sbrl DaJjlt Sinrh: Will lhe 
Mini,ter of Home Alrairs be pleased 
to st.te: 7lf 
(a) Iht> amount of assistance 

granted to political sufferers in the 

Punjab State during 1964-65 and 
1965-66 sO far: and 

(b) the number of such political 
.ulferers in Punjab and the mOnthly 
amount of assistance granted to them 
at present? 

The Deputy Mlnlater In the Minis-
try of Home Alralrs (Sbrl L. N. 
Mishta): a ~-

1964-65 Ro. 1,800 

1965-66 

(so far) Rs. 700 

(b) Five in 1964-65 .nd two in 19;;5-
66. The flnancial assistance is given 
in the form of lump-sum grants and 
not of monthly payments. 

Freedom F1rbte1'8 

r Shri Surendra Pal Slnlh: 
1249. t r~ SOlankl: 

Shrl P. K .Deo: 
Shri Nar •• lmb. a.,ddy: 

Will the Minister of Home Analrs 
be pleased to .t.te: 

(a) whether the Central Goverll-
ment propose to set up a Committee 
to certify the credentials of freedom 
fighters and to T('commend measures 
to ameliorate their hardshipg ~con
mic or otherwise; nnd 

(b) whether any criteria or princi-
ples would be laid down for the 
guidance 01 the Committee? 

The Deputy MInister In the Minis-
try 01 Home Alrales (SbrI L. N. 
Mlsbra): (a) and (b), There j; nO 
such prnposal. 

Abolition of Urdu by Kerala 
Unlverslt,. 

1250. Sbrl Mohammed Koya: Wil: 
the Minister Of Education be pJea:<ed 
to .tate: 

(a) whether the Syndicate of th" 
Keral. University has abolished Urdu 
in collE."ges; and 

(h) whether Government hov(' 
gi\'cn any n ruc io 1~ to the Unh'pr-




